
BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) SITTING AT  

CHENNAI 

(Under Section 18(1) read with Sections 14, 15 of National Green Tribunal 

Act, 2010) 

O.A No.  57   of 2025  

IN THE MATTER OF: 

Krishna Nagar Residents Welfare Association 
(Represented by Secretary, M. Velu) 
Plot Nos. 7 & 8, Krishna Nagar Main Street, 
Kelambakkam, Chengalpattu District, Tamil Nadu.             …APPLICANT 

Vs 

1. The District Collector 
  Chengalpattu District  
  Collector Office, 
  GST Road, Chengalpattu 603 001. 
  Ph.No.    - 044-27427412 
  Email Id - collr-cpt@nic.in   

 

2. Tamil Nadu Pollution Control Board  
Represented by Member Secretary, 
No.76, Mount Salai, Guindy,  
Chennai-600032. 
Ph.No. 044- 22353145 
Email: grievance@tnpcb.gov.in 
 

3. The District Environment Engineer 
Tamil Nadu Pollution Control Board, 
Maraimalai Adigalar Street,  
Next to Municipal Office,  
Maraimalai Nagar, Chengalpattu-603 209. 
Email ID : deemmn@tnpcb.gov.in 
Phone: 044 – 27454422 
 
 

4. The Tahsildar,  
Vandalur Taluk Office,  
Otteri Peerkankaranai,  
Chennai - 600 048 
Ph.No.  044-29535507 
Email : tahvandalur@gmail.com 
 
 
 



5. The Block Development Officer  
Thandalam, Thiruporur, 
Chengalpattu – 603110. 
Email: bdotpr.tnkpm@nic.in 
Ph.No. 044-27446228. 
 
 

6. The President, Kelambakkam Panchayat 
Near Government Hospital, 
Kelambakkam – 603103 
Ph.No. Nil.                 ...RESPONDENTS 
 

 
ADDITIONAL TYPED SET FILED BY THE APPLICANT 

 

S.No. DATE Particulars  Annexures  Pg.No. 

 
1. 

 

09-11-2024 

 

Photograhs 

 

1 

 

1-9 

 

 

 

 

 

Certified that the above documents are true copies of their original. 
 

Dated on this the 2nd  day of April, 2025. 
 
 
 
 
 
  
 
                                                                             Counsel for Applicant 
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ADDITIONAL TYPED SET 

 

 

 

 

 

 

B.SASIDARAN.                 (Ms/2400/2016) 
T.PUSHKIN RAJKUMAR.  (Ms/1955/2016) 
A.P. SWATHI                    (Ms/4092/2018) 
S.VENKATESH.                (Ms/2654/2019) 
N.PAUL HADLEE.               (D/9436/2024) 

COUNSEL FOR THE APPLICANT 
MOBILE NO:9790971141 

 


